[FORM 3B]
(Seerule 7)
NOTICE OF NOMINATION

Election to the Council of States by the elected member of the Legislative Assembly of Bihar

Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Electoral Names of proposers Serial number
Number Candidate /mother/husband] | candidate Affiliation roll of proposers in
of | number the list
nominati of maintained
on paper candidate under section

152

== 2 3 4 5 6 7 8 9
7 e wedl framd et 68 Y- FEE, UH-TE Ecic 214 HET HAT 176
foren- e (gware) (FEez) Hftra ww ffe 243

825125 i w 60

A wEn fas 29

=Tw wEE AR 151

witen AR EL

e HEAT 85

wvi fie 61

Huly] v 3l

b e 132

R HE A ot et 68 - A, A I = 214 o] %4t 08
fam- e (FwErE) (FeE) T T 18

825325 WHIE HHR 19

SAEAE T 75

Harm B 83

T R e 98

W HER HE 120

o w5m = 62

wHE FER e 10

Place - Patna

Date - 30th May, 2022 Returnimg Officer.

Note :— wherever alternative is provided score out the word(s) not applicable.

1 Subs. by Notifn No. .0 364 (E), dated the |8™ May, 1989, for Forms 3B and 3C
2 Subs By Notifn No. S.0. 124(E), dated the 24™ February, 1993, for certain words.
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Date - 30th May, 2022 Returning Officer.
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I, Subs by Notifn No. 5.0 364 (E), dated the 18" May, 1989, for Forms 38 and 3¢ w™q o9 1 w ﬁ!’ﬁ‘l

2. Subs. By Motifn. No. 5.0, 124(E), dated the 24" February, 1993, for certain words
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